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I Ram Jeevan Prasad

. Defects pointed out under items
no.1, 2, 7, 10, 11,and 21 of the scrutiny report
~have not been removed. The learned counsel~for the

applicant is directed to remove the same by 2.7.1996.

T g . - (‘M.L.Paswan ) }
R ' N 77 Registrar I/c T [I

Shri M.L.Paswan, Registrar I/c

Defects have been removed. List on 30.7.96

before the Hon'blé Bench for admission.

&

( M.L.Faswaﬁ')

Registrar I/c \
3./ 30.7.96. ) Counsel for the applicant. : Shri S.K. Sinoh. ;
i,L e ‘ . " &fter certain- arqument, the learned counsel. for the

T e—

applicant prays for some time to produce departmental R

pi;gglqr whieh stipulates‘appoipt@en; of pa:tial‘blind

and also fully blind person in the department. He.is also

directed to serve copy of the 0A on the respondents so

Py

that they could give reply to the applicant before the
matter comes up again for admission. List this case for
admission heafing on #X 30.8,96. A

fces/ . ' . (N.K. Verma)
Member (A)




4./ 30.8.96.
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5/24. 9. 1996

0A - 347/96 | ‘ti‘.
7S

‘None for the applicant. N
Shri R.S. Pradhan, the counsel fof %He respondentgi\

The learned counsel Fof the reepondents states

that he has received copy of the CA only yesterday. He
will file reply in the matter after three ueeke. Let this

case be listed on 24.9.96 for hearing on admission. ;

\ l’ll’»—r

(N.K. Verma)
Member‘(A) o
Counsel for the applicant : Mr.A.K,Singh k 3
Counsel for the respondents s None

On the request mide enibehalf of the
ccunsel for the respondents for adjournment

.

on the ground of his illness, the cése is

(%3 D.Sa a ) U9 7 yoN. Mehrotra )
r (&) . o Vice-Chairmﬂn
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./ 16,12, 96

22.1.87 for admission.,

%
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0. A, =347/96
Adjourned to 16.12.1996 for-admisSi/n.
( V.N.Mehrotra ) Vo

Vs . Vice~-Chairmén

Wrongly listed for'direction. List it on’

(V.N, Mehrotra)
Vice-chairman

p P

Adjourned to 17,2.97 for admission,

AN .
(U.N, I‘f]ehrotr a)
Ulce~rha1rman

List on 9,4,97 for Rearing on- admission.

\N\\\”‘
“{V.N. mehrotra)
Vice-Cheirmap

List it on 27. 05 1997 for admission. 6;1
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(v. u.Mehrotra)
Vitlm ha¢mﬁn

List on 8.8,97 for hearing on admi gie@.
W
IX4

(VoN, Mehtatra)
che-Cha;rman a
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./ 30,9

~

«97.

" List on 30,9,97 for admission,

~ " (V.N. Mehrotra)
Vice-Chairman

5ince Bench is not available today, the case is

adjourned to 3.12.37 for admission,

(VQ{/L&Qﬂslfﬁé}EM'

/ces/ Srivastava)
Dy. Reglstrar.
14./ 3.12.97. None for the ap.licant. List it on»"'z
'10.2.98 for admission. : &Q;
< oy
/ces/ (5. Das Gupta) v . (V.N. Mehrotra)
| Mmember (A) ' - Vice-chairman
15/30,02,1398 . . Nobody- appears for the appllcant téday also._
. The C.A. is aismissed for aetault\\ﬁ§k: ;
‘ C7\T;TESE;EZ;;;;;—”ﬂiéé\‘ (V.N. Mehrotra)
- L8KJ o« +r + Member(A) : V1ce-Cha1rman
i1 LT ) -



